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Amendment in Bonus Act to abolish the
eligibility ceiling
993. SHRI GAY A SINGH:
SHRI GURUDAS DAS GUPTA:

Will the Minister of LABOUR be pleased
to state:

(a) whether the workers in the Industries to
which the payment of Bonus Act is applicable
have been demanding to amend the present Act
so as to abolish the eligibility ceiling for
payment of Bonus; and

(b) if so, the details thereof and
Government's reaction thereto?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM): (a) and (b) The Central
Government have been receiving
representations from trade unions for abolition
and enhancement of the eligibility limit in the
Payment of Bonus Act, 196S. The Act was last
amended only in 199S raising the eligibility
limit from Rs. 2500/- per month to Rs. 3500/-
per month and calculation ceiling from Rs.
1600/- per month to Rs. 2900/- per month.
Views of the State Governments and
representatives of Employers and Workers are
being invited.

Women entrepreneurs

994. DR. (SHRIMATI) BHARATI RAY:
Will the Minister of INDUSTRY be pleased to
state:

(a) the industries, small/medium/large,
having women entrepreneurs;

(b) the number of such
entrepreneurs in these industries;

women

(c) the ratio of women entrepreneurs in
small scale industry to medium and large
industry; and

(d) measures Government are taking to
encourage women entrepreneurs in industry?

THE MINISTER OF INDUSTRY (SHRI
MURASOLI MARAN):
entrepreneurs are represented in the small scale
industries.

Women

(b) There were 44,759 women Etrepreneurs in
the small scale sector as per the Second All
India Census of SSI units conducted with
reference to year 1987-88.
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State-wise foreign direct investment

996. SHRI SURESH PACHOURI: Will the
Minister of INDUSTRY be pleased to state:

(a) the foreign direct investment received.
State-wise during the last five years;

(b) the details of sectors in which this
foreign investment has been mads and



